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†2462. PROF. RAVINDRA VISHWANATH GAIKWAD: 
 
Will the Minister of LAW AND JUSTICE be pleased to state: 

 

(a) whether the Government proposes to conduct elections on the basis 
of old system of ballot paper; 
(b) if so, the details thereof; 
(c) whether the credibility of election commission has become 
questionable due to frequent failures of EVMs;  
(d) if so, whether elections are being conducted on the basis of ballot 
paper and not by EVMs in many countries now; and 
(e) if so, the details thereof and the steps being taken by the 
Government in this regard? 

 

ANSWER 

 

MINISTER OF STATE FOR LAW AND JUSTICE AND CORPORATE 

AFFAIRS  

(SHRI P.P.CHAUDHARY) 

 

(a)  to (e): The Information is being collected and will be laid on the 

Table of the House. 

******* 
 


